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 The Chairman of the Security Council Committee established pursuant to 

resolution 1267 (1999) concerning Al-Qaida and the Taliban and Associated 

Individuals and Entities presents his compliments to the Permanent 

Representative/Observer of … to the United Nations and wishes to convey the 

following:  

 

I. On 25 March 2010, the Committee approved the addition of the entry 

specified below to its Consolidated List of individuals and entities subject to the assets 

freeze, travel ban and arms embargo set out in paragraph 1 of Security Council 

resolution 1904 (2009) adopted under Chapter VII of the Charter of the United 

Nations. 

 
C. Individuals associated with Al-Qaida 

 
QI.A.278.10. Name: 1: MUTHANNA 2: HARITH 3: AL-DARI 4: na 

Name (original script): رث ا���ري�	 
�� 
Title: Doctor  Designation: na DOB: 16 Jun. 1969  POB: Iraq  Good quality a.k.a.: a) 
Dr. Muthanna Al Dari b) Muthana Harith Al Dari c) Muthanna Harith Sulayman Al-
Dari d) Muthanna Harith Sulayman Al-Dhari e) Muthanna Hareth Al-Dhari f) Muthana 
Haris Al-Dhari g) Doctor Muthanna Harith Sulayman Al Dari Al-Zawba' h) Muthanna 
Harith Sulayman Al-Dari Al-Zobai i) Muthanna Harith Sulayman Al-Dari al-Zawba'i j) 
Muthanna Hareth al-Dari k) Muthana Haris al-Dari l) Doctor Muthanna al-Dari m) Dr. 
Muthanna Harith al-Dari al-Zowbai  Low quality a.k.a.: na  Nationality: Iraqi  Passport 
no.: na  National identification no.: na  Address: a) Amman, Jordan  b) Khan Dari, 
Iraq (previous)  c) Asas Village, Abu Ghurayb, Iraq (previous)  d) Egypt 
(previous)  Listed on: 25 Mar. 2010   Other information: Provided operational 
guidance financial support and other services to or in support of Al-Qaida in Iraq 
(QE.J.115.04.).   

 

In accordance with paragraph 14 of resolution 1904 (2009), the Committee has 

made accessible on its website narrative summaries of reasons for listing of the above 

names, at the following URL: http://www.un.org/sc/committees/1267/narrative.shtml.  

A copy of this narrative summary of reasons for listing is attached to this note verbale.  
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II.  On 25 March 2010, the Committee approved the amendments specified with 

strikethrough and underline in the entry below to its Consolidated List of individuals 

and entities subject to the assets freeze, travel ban and arms embargo set out in 

paragraph 1 of Security Council resolution 1904 (2009) adopted under Chapter VII of 

the Charter of the United Nations. 

 
D. Entities and other groups and undertakings associated with Al-Qaida 
 
QE.G.91.02. Name: GLOBAL RELIEF FOUNDATION (GRF) 
A.k.a.: a) Fondation Secours Mondial (FSM) b) Secours mondial de France 
(SEMONDE) c) Fondation Secours Mondial – Belgique a.s.b.l. d) Fondation Secours 
Mondial v.z.w. e) FSM f) Stichting Wereldhulp – Belgie, v.z.w. g) Fondation Secours 
Mondial – Kosova h) Fondation Secours Mondial “World Relief”  F.k.a.: na  Address: 
a) 9935 South 76th Avenue, Unit 1, Bridgeview, Illinois, 60455, United States of 
America  b) P.O. Box 1406, Bridgeview, Illinois, 60455, United States of America  c) 49 
rue du Lazaret, 67100 Strasbourg, France  d) Vaatjesstraat, 29, 2580 Putte, Belgium  
e) Rue des Bataves 69, 1040 Etterbeek, Brussels, Belgium  f) P.O. Box 6, 1040 
Etterbeek 2, Brussels, Belgium  g) Mula Mustafe Baseskije Street No. 72, Sarajevo, 
Bosnia and Herzegovina  h) Put Mladih Muslimana Street 30/A, Sarajevo, Bosnia and 
Herzegovina  i) 64 Potur Mahala Street, Travnik, Bosnia and Herzegovina  jg) Rr. 
Skenderbeu 76, Lagjja Sefa, Gjakova, Kosovo  kh) Ylli Morina Road, Djakovica, 
Kosovo  li) Rruga e Kavajes, Building No. 3, Apartment No. 61, P.O. Box 2892, Tirana, 
Albania  mj) House 267 Street No. 54, Sector F – 11/4, Islamabad, Pakistan  Listed 
on: 22 Oct. 2002 (amended on 26 Nov. 2004, 20 Dec. 2005, 25 Jul. 2006, 24 Mar. 
2009, 11 Mar. 2010, 25 Mar. 2010)  Other information: Other Foreign Locations: 
Afghanistan, Azerbaijan, Bangladesh, China, Eritrea, Ethiopia, Georgia, India, Iraq, 
Jordan, Lebanon, West Bank and Gaza, Sierra Leone, Somalia and Syria. Federal 
Employer Identification Number (United States of America): 36-3804626. V.A.T. 
Number: BE 454,419,759. Belgian addresses incorrect: these are the addresses of 
Putte et Bruxelles de l’association sans but lucratif since 1998.   

 

Pursuant to paragraph 25 of Security Council resolution 1822 (2008), the 

Committee is conducting a review of names on the Consolidated List, with a view to 

ensure that the List is as updated and as accurate as possible, and to confirm that 

listing remains appropriate. Since the last update of the Consolidated List (11 March 

2010), the Committee has concluded its review of the following name: 

• Zelimkhan Ahmedovich Yandarbiev (QI.Y.106.03)  

  

To obtain a fully updated version of the List of individuals and entities subject to 

the sanctions measures, Member States are encouraged to consult, on a regular basis, 

the Committee’s website at the following URL:  

http://www.un.org/sc/committees/1267/consolist.shtml.  The List is available in 

HTML, PDF and XML format.   
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In accordance with paragraph 19 of resolution 1526 (2004), the Committee’s 

Secretariat automatically conveys updates of the List to States, regional and sub-

regional organizations by e-mail shortly following the postings of such updates on the 

Committee’s website.  Member States are invited to submit any updated or new 

contact information for this purpose to the Secretariat by e-mail to/at SC-1267-

Committee@un.org or fax +1 212 963 1300/+1 212 963 3778.  The Committee 

encourages all States to allow implementation of updates of the List based on e-mails, 

soft-copy notices, or website postings.   

 

The Committee’s List is updated regularly on the basis of relevant information 

provided by Member States and international and regional organizations. This is the 

fifth update of the List in 2010. 

25 March 2010 

 


